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CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH :

Dated this Friday the 1st November, 2002

Coram: Hon'ble Mr.B.N.Bahadur - Member (A)
Hon’ble Mr.S.L.Jain ~ Member (J)

C.P.62 QF 2002
in
G.A.No.800 of 2001

Mrs.Bhagirathi Kadam,

aged about 43 vars,

R/o C/o Shri Yuvra] Kadam,

Bhise Patil’s Wada,

behind Yogeshwari High School,

Ambejogai Taluka , Ambejogal, - Contempt Petitioners
District Beed.

Yersus

1. Union of India
through the Director,
Navodaya Vidyalaya Samiti,
Ministry of Manpower Development,
Education Department,
Indira Gandhi Stadium, IP Estate,
New Delhi - 10 002.

The Deputy Director,
Navodaya Vidyalaya Samiti,
78, Mayur Colony, Kothrud,
Pune.

N

3. The Incharge Principal,
Jawahar Navodaya Vidyalava,
Aondia, BRhandara.

4, shri V.Ramaraoc,
Director,
Navodaya Vidyalaya Samiti,
Ministry of Manpower Development
Education Department,
Indira Gandhi Stadium, IP Estate,
New Delhi - 110 002.

5. smt . Sudha Sharma,

Deputy Director of Navodava

Vidyalaya Samiti, Pune,

78 Mayur Colony, Kothrud,Pune.
6. Shri Ramatkar,

Incharge Principal,

Jawahar Navodava Vidyalava,

Gondia, District Bhandara. - Contemnors

ORAL ORDER

By Hon’ble Mr_B_N_Bahadur, Member (A) -

This Contempt Petition is filed by the Applicant in OA 200
of 2001 (Mrs.Bhagirathi Kadam Vs. Union of India & another)

decided on 27.3.2001.
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